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(c) and (d). Yes.

(. Iron ore, manganese ore, salt
gig iron and bauxite,
LY

(f) No, Sir.

GATT Session in Tokyo

Shri Damani:
Shri Hem Barua:
+1660. { Shri Khimji:
Shri N. R. Muniswamy:
| Shri 8. A. Mehdi:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the issues which were discussed
and on which decisions were taken of
particular interest to our country in
the GATT Session recently held in
Tokyo; and

(b) in what manner the problems
of under-developed countries to ex-
pand export trade will be facilitated as
a result of the deliberations in the
GATT Session?

The Minister of Commerce (Shri
Kanungo): (a) and (b). The Indian
Delegation’'s Report on the subject
has been placed on the Table of the
House.

Tea for Typhoon Victims in Japan

*1661. Shri P. C. Borooah: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that Gov-
Gernment through State Trading Cor-
poration has sent tea for typhoon vic-
timsg in Japan; and

(b) it so, the details thereof?

The Parliamentary Secretary to the
Mintster of External Affairs (Shr]
J. N. Hazarika): (a) and (b). Yes,
8ir. The Government of India donat-
ed 3,000 1bs. of tea for the typhoen
victims in Japan. This was, however,
done through the Central Tea Board
and not through the State Trading
Corporation.

Anti-national Activities

1062. Shrimati Ila Palchoudhuri:
Will the Prime Minister be pleaced to
state:

(a) whether Government cf India’s
attention has been drawn to that por-
tion of the Resolution regarding
Chinese aggression on India passed by
the West Bengal Assembly on the 27th
November, 1959, which refers to the
anti-national activities of some politi-
cal parties in India and which urges
the Government of India to take
strong and effective measures against
them; and

(b) if so, the reaction of the Gov-
ernment thereto?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
{(a) Yes.

(b) Government have taken some
measures to curb undesirable activi-
ties. Any further steps to this end
would depend on the development of’
a situation which is considered
dangerous from the point of view of
national security. Under our Consti-
tution a great deal of freedom of
activity and expression is permitted
to individuals and political parties.
Government are anxious to preserve
this freedom in so far as it is possi-
ble.
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